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1

BCC Builder 

Private Limited
15.03.2024 1,02,45,79,830.00           1,02,45,79,830.00     Secured 0 0 Yes 0 0 0 0

2

Santosh Buildcon 

India Private 

Limited

15.03.2024 37,78,44,893.00              37,78,44,893.00        Secured 0 0 Yes 0 0 0 0

3

Catalyst 

Trusteeship 

Limited

31.01.2024 8,64,78,30,605.00           8,64,78,30,605.00     Secured 0 0 No 94.58 0 0 0

TOTAL 10,05,02,55,328.00         10,05,02,55,328.00   0 0 94.58           0 0 0
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